ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)

Monday, 01 August, 2016/ 10 Shraavan, 1938 (Saka)
No. 67

Sub: DETENTION AND RELEASE OF MEMBERS

Hon’ble members are hereby informed that following message has been received from
Deputy Commissioner of Police, New Delhi District, Delhi :

“To maintain law and order, the following Hon’ble MLAs were detained u/s 65 of
Delhi Police Act, 1978 on 26.07.2016 at 11.15 AM from Akbar Road Near Hon’ble
Home Minister of India residence in the area of Police Station, Tughlak Road, New Delhi

and released from Police Station, Parliament Street at 03.15 PM on the same day i.e.
26.07.2016.:

1. Ms. Rakhi Birla 2. Ms. Alka Lamba
3. Ms Bandana Kumari 4. Ms. Parmila Tokas
5. Ms. Sarita Singh 6. Ms. Bhavna Gaur ”

Prasanna Kumar Surdevara
Secretary
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